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SH. SANJEEV KUMAR[Central 28.01.2021 [01.02.202[734
AGGARWAL, DISTRICT] 354/21 3
JUDGE (COMMERCIAL
ICOURT)-01
ICS COMM-10.12.2021 [02.02.202419 Yes 1 67
5202/21 3
ICS COMM+24.09.2021 [02.02.202496 INo 0 50
3552/21 3
ICS COMM-18.01.2022 [03.02.202381 Yes 1 35
208/22 53
ICS COMM-6.09.2019 [03.02.202[1226 No 123 k8
2242/19 3
ICS COMM-14.01.2022 [07.02.202[389 Yes 0 u7
166/2022 3
ICS COMM-30.03.2021 [07.02.202[679 INo 1 53
1152/21 3
ICS COMM-17.12.2019 [08.02.2021149 No 123 57
2955/19 3
ICS COMM-+09.11.2021 [09.02.202457 No 1 64
11620/21 3
ICS COMM-16.03.2020 [10.02.202{1061 No 2] 36
857/20 3
ICS COMM-53/21 [05.01.2021 [13.02.202 [769 INo 1 38
3
ICS COMM-15.11.2021 13.02.202 455 INo 0 55
1705/21 3
ICS COMM-18.12.2021 [15.02.202 Y24 Yes 1 52
5390/21 3




Cs COMM]

01.11.2018

16.02.202 [1568 INo 3 19
1894/19 3
ICS COMM-16.11.2021 16.02.202 457 INo 0 139
1758/21 3
ICS COMM-+02.11.2020 [20.02.202[840 No 2] 25
1670/2020 53
ICS COMM-26.02.2022 [21.02.202[359 No o) 139
[714/222 3
ICS COMM-15.10.2020 [21.02.202 859 Yes 3 10
1480/20 53
ICS COMM-+09.11.2021 [22.02.202470 INo 1 27
11601/21 3
ICS COMM-517/22[08.02.2022 [22.02.202|379 INo 0 uo
3
ICS COMM-16.12.2021 [27.02.202438 INo 1 56
5315/21 3
ICS COMM-6.10.2020 [27.02.202[854 No 123 39
1576/20 8
SH. RAJNEESH KR.Central ICS 8/26/21 2/2/23 [525 INO 1 90
IGUPTA, DISTRICT] COMM)/2971/2
JUDGE (COMMERCIAL 021
ICOURT)-02
ISH ILLA RAWAT ,Central ICS(COMM) 3.09.2021 [01.02.202[516 INO INO SAME
DISTRICT JUDGE 3171/2021 3 DAY
(COMMERCIAL
ICOURT)-03
ICS(COMM) 13.08.2020 [02.02.202[908 INO INO SAME
1150/2020 3 IDAY
ICS(COMM) 2.08.2021 |03.02.202/550 INO INO SAME
2667/2021 3 DAY
ICS(COMM) 04.12.2021 [06.02.202|429 INO INO SAME
5142/2021 3 DAY
ICS(COMM) 23.07.2021 [08.02.202/565 INO INO SAME
2462/2021 3 DAY




18.11.2021

ICS(COMM) 08.02.202447 INO INO SAME
1837/2021 3 DAY
ICS(COMM) 05.06.2021 |09.02.202|614 NO INO SAME
1689/2021 53 DAY
ICS(COMM) 16.12.2021 [10.02.202 421 INO INO SAME
5366/2021 3 DAY
ICS(COMM) 21.12.2020 [13.02.202 784 INO INO SAME
1883/2020 3 DAY
ICS(COMM) 15.12.2020 [14.02.202 791 INO INO SAME
1830/2020 53 DAY
ICS(COMM) 6.08.2021 [14.02.202 557 INO INO SAME
0756/2021 3 DAY
ICS(COMM) 04.10.2021 [14.02.202 498 INO INO SAME
3900/2021 3 DAY
ICS(COMM) 04.12.2021 [14.02.202 417 NO INO SAME
0/2022 3 DAY
ICS(COMM) 16.06.2021 [15.02.202 609 INO INO SAME
1830/2021 3 DAY
ICS(COMM) 08.10.2021 [15.02.202 495 INO INO SAME
11043/2021 3 DAY
ICS(COMM) 16.06.2021 [16.02.202 (610 INO INO SAME
1829/2021 8} DAY
ICS(COMM) 07.10.2021 [17.02.202 498 INO INO SAME
141029/2021 3 DAY
ICS(COMM) 9.05.2022 [17.02.202 [284 INO INO SAME
1222/2022 3 DAY
ICS(COMM) £2.12.2021 [20.02.202|425 INO INO SAME
5505/2021 3 DAY
ICS(COMM) 12.07.2021 [21.02.202 589 INO INO SAME
2257/2021 3 DAY




08.02.2021

ACT

ICS(COMM) 22.02.202[744 INO INO SAME
145/2021 3 DAY
ICS(COMM) 07.04.2021 [22.02.202|686 NO INO SAME
1338/2021 53 DAY
ICS(COMM) £8.05.2022 [22.02.202[270 INO INO SAME
1372/2022 3 DAY
ICS(COMM) 02.09.2020 [23.02.202[904 INO INO 8 DAYS
1272/2020 3
ICS(COMM) 12.10.2021 [23.02.202[499 INO INO SAME
11148/2021 3 DAY
ICS(COMM) 16.10.2021 [23.02.2021495 INO INO SAME
141185/2021 3 DAY
ICS(COMM) 16.10.2021 [23.02.202)495 INO INO SAME
141186/2021 3 DAY
ICS(COMM) 06.09.2022 [24.02.202[151 NO INO SAME
0254/2022 3 DAY
ICS(COMM) 16.01.2020 [25.02.202[1136 INO INO SAME
129/2020 3 DAY
ICS(COMM) £5.10.2021 [27.02.202490 INO INO SAME
11347/2021 3 DAY
ICS(COMM) 18.07.2022 [28.02.202[225 INO INO 1 DAY
1811/2022 5
IMS. NISHA SAXENA|Central ICS (COMM)-16.09.2022 [01.02.202 138 DAYS|YES INIL SAME
[DISTRICT JUDGE 2183/2022 3 DAY
(COMMERCIAL
ICOURT)-04
ICS (COMM-22.03.2021 [07.02.202|687 IYES INIL ONE DAY]
078/2021 3 DAYS
ICS (COMM)-08.02.2022 [24.02.202[381 DAYS|YES INIL ONE DAY]
524/2022 3
OMP (COMM)-06.01.2023 |09.02.202|34 DAYS [PETITIO [NIL SAME
5/2023 3 N U/S 34 DAY
OF
ARBITRA
TION




£6.11.2021

BHARTWAL, DISTRICT]
JUDGE
(COMMERCIAL)-01

OMP (COMM): 13.02.202 Y44 IPETITIO |NIL 3 DAYS
89/2021 3 DAYS N U/S 34
OF
ARBITRA|
TION
ACT
OMP (COMM)+03.11.2022 [23.02.202{112 DAYS[PETITIO [NIL ONE DAY]
164/2022 3 N U/S 34
OF
ARBITRA|
TION
ACT
5 ISH. UMED SINGHI|Central INIL
IGREWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05
6 SH. PARAMJIT SINGH,Central INIL
[DISTRICT JUDGE
(COMMERCIAL)-06,
ICENTRAL
4 IMS. KAVERI BAWEJA |Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07
8 ISH. DINESH BHATT , DJWest INIL
(COMMERCIAL
ICOURT)-01
) S. HEMANI[West INIL
ALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
1o [SH. ANURAG JAIN,New Delhi [NIL
DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
11 |SH. GURVINDER PAI[New Delhi [CS (COMM.)23.12.2021 [04.02.202}409 INO 3 U4
[SINGH, DISTRICT] 673 / 2021 3
JUDGE (COMMERCIAL
ICOURT)-02
CS (COMM.)05.01.2022 [10.02.202 [402 INO 1 38
103 / 2022 3
ICS (COMM.)R1.02.2022 [27.02.202 372 INO 2] 130
37 / 2022 3
CS (COMM.)26.03.2022 [28.02.202[340 NO 1 29
301 / 2022 3
12 |SH. VINEETA GOYAL,New Delhi [NIL
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-03
13 |SH. PREM KUMAR|South INIL




14

H. VINAY KUMAR
NA, DISTRICT]

JUDGE (COMMERCIAL

ICOURT)-02

South

INIL

L5

ISH.
AGGARWAL

SANJEEV|

South

INIL

16

ISH. MUKESH KUMAR
IGUPTA

South

INIL

L7

SH. RAJEEV BANSAL,
IDISTRICT JUDGE
(COMMERCIAL)-01

South-East

ICS
(COMM)/9/2020

06/01/22

03/02/23

1124

20

ICS
(COMM)/239/20
oo

07/03/22

04/02/23

334

22

ICS DJ/145/2021

9/02/21

5/02/23

726

23

ICS
(COMM)/65/202
0

p7/01/20

07/02/23

1107

21

ICS
(COMM)/80/201
o

09/04/19

21/02/23

1414

24

ICS
(COMM)/11/2020

07/01/20

21/02/23

1141

ICS
(COMM)/476/20
o1

04/10/21

2/02/23

506

22

CS
(COMM)/479/20
21

4/10/21

22/02/23

506

22

ICS
(COMM)/20/202
2

5/12/21

2/02/23

434

14

ICS
(COMM)/341/20
210]

24/11/20

25/02/23

823

ICS
(COMM)/189/20
o1

16/03/21

28/02/23

714

n8

IMS. VINEETA
[DISTRICT
(COMMERCIAL
ICOURT)-02

GOYAL,
JUDGE

South-East

ICS
COMM)/828/20
oo

23/08/22

07/02/23

w

N/A

INO

N/A




S To8/06/22 J08/02/23 4 N/A  [NO N/A
COMM)/602/20
2P
CS 20/11/18 h16/02/23 3 IN/A INO IN/A
COMM)/44/201
8
[EXECUTION 23/12/22 h6/02/23 3 IN/A INO IN/A
COMM.)/348/20
oo
IEXECUTION 23/12/22  h6/02/23 3 IN/A INO IN/A
COMM.)/349/20
2P
CS 22/09/21 [20/02/23 |2 IN/A INO IN/A
COMM)/409/20
o1
ICS DJ/703/2018 [08/05/18 |21/02/23 |3 IN/A INO IN/A
[EX/525/2021 15/12/21  [23/02/23 |4 IN/A INO IN/A
[EX/527/2021 15/12/21  |22/02/23 3 IN/A INO IN/A
[EX/532/2021 18/12/21  [22/02/23 3 IN/A INO IN/A
[EX/7/2022 04/01/22 |p2/02/23 |3 IN/A INO IN/A
19 |SH.AJAY KUMAR JAIN [South-East |CS(COMM.) 19/05/22 08/02/23 [265 INIL INIL INIL
628/2022
ICS(COMM.) 12/12/19 16/02/23 1162 INIL INIL INIL
520/2019
20 [MS. ANU GROVER[South-East [CS 03/12/21  |09/02/23 433 NO 3 1
BALIGA COMM)/620/20
o1
OMP 02/11/22  [14/02/23 [104 INO 3 1
COMM.)/54/202
>
CS 28/01/20 h5/02/23 f114 INO 3 1
COMM)/66/202

o




2023

[EX/171/2022 “19‘/02/22 15/02/23 |361 INO 1
21 |MS PREETI AGGARWAILSouth-East |CS 20/03/21 [17/02/23 699 INO -
IGUPTA COMM)/180/20

o1

[EX/368/2021 06/09/21 |17/02/23 |529 INO -

[EX/38/2022 06/12/21  [14/02/23 K35 INO -

[EX/39/2022 06/12/21  [14/02/23 K35 INO -

[EX/78/2022 7/02/22 |10/02/23 |368 NO -

[EXECUTION 13/10/22 116/02/23 [126 INO -

COMM.)/214/20

2P

22 |MS NIRJA BHATIA South-East [OMP (Dp6-08-2021 [01-02- 585 INO IN/A

COMM.)/244/20 2023

o1

[EX/377/2021 17-09-2021 [06-02- 507 INO IN/A
2023

[EX/395/2020 17-11-2020 [08-02- |448 INO IN/A
2023

[EX/494/2019 15-05-2019 |09-02- 1000 INO IN/A
2023

ICS DJ/1355/2018 [11-09-2018 |20-02- 1622 INO IN/A
2023

ICS DJ/1356/2018 [11-09-2018 |20-02-  [1622 NO IN/A
2023

ICS DJ/1038/2018[13-07-2018 [22-02- [1684 INO IN/A
2023

ICS DJ/1039/2018[13-07-2018 [22-02- 11684 INO IN/A




[EX/426/2020 “26—11—2020 22-02- (818 INO Y IN/A
2023
[EX/459/2020 01-12-2020 [23-02- [815 INO Y IN/A
2023
[EX/510/2021 02-11-2021 [23-02- K78 INO a1 IN/A
2023
[EX/455/2020 01-12-2020 [24-02- 816 NO 1 IN/A
2023
[EX/456/2020 01-12-2020 [24-02- 816 INO 1 IN/A
2023
[EX/457/2020 01-12-2020 [24-02- 816 INO Y IN/A
2023
[EX/458/2020 01-12-2020 [24-02- 816 NO Y IN/A
2023
[EX/381/2020 04-11-2020 [25-02-  [|843 INO Y IN/A
2023
IOMP (D25/09/20 [30/01/23 1857 NO 3 -
COMM.)/158/20
>0
CS 1/11/21 30/01/23 445 INO 1 -
COMM)/501/20
o1
[EX/815/2019 30/07/19 |31/01/23 (1281 INO 3 -
23 [|SH. RAJESH KUMARSouth-East [NIL
SINGH
24 |SH. SANJAY SHARMA-I,[East ICS COMM.NO.07-01-2019 [22-02- 1505 IYES INIL 30
DISTRICT JUDGE 03/2022 2023
(COMMERCIAL)
CS 23-05-2022 [08-02- [255 YES INIL 28
ICOMM.NO.160/2 2023
022
CS 11-10-2019 [02-02- 1206 YES INIL 30
ICOMM.NO.377/2 0023

019




S COMM.NO)|

ICOMMERCIAL COURTH
03

6i—11—2019 28-02- 1212 IYES INIL 28
4106/2019 2023
25 |SH. CHANDRA[East INIL
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
26 [MS. BARKHA GUPTA,North-East [CS(COMM)- 130.08.2022 [24.02.202(178 INO INIL 1
[DISTRICT JUDGE, 00/2022 53
(COMMERCIAL COURT)
27 |MS. NIVEDITA ANILShahdara [NIL
ISHARMA, DISTRICT]
JUDGE
(COMMERCIAL)-01
28 [MS. SUKHVINDERShahdara [NIL
IKAUR, DISTRICT]
JUDGE(COMMERCIAL)-
02
29 [|SH. AJAY KUMAR JAIN,Shahdara [NIL
DISTRICT JUDGE,
ICOMMERCIAL COURT
30 [MS. ANU GROVER[Shahdara [NIL
IBALIGA, DISTRICT]
JUDGE, COMMERCIAL
ICOURT
31 [|[SH. GURDEEP SINGH,North-West[NIL
IDISTRICT JUDGE
(COMMERCIAL)
32 |SH. VIRENDER BHATT,North INIL
[DISTRICT JUDGE
(COMMERCIAL COURT)
33 |SH. PANKAJ GUPTA,SOUTH OMP (COMM)04.05.2019 [13.12.2021/926 INIL 1 23
IDISTRICT JUDGEWEST 21/2019
(COMMERCIAL)
34 |SH. BHUPESH KUMAR,SOUTH ICS 11-05-2022 [15-02- 274 11 9]
[DISTRICT JDUGE,WEST COMM)/220/20 2023
ICOMMERCIAL COURTH 22
02
35 [SH. RAKESH SYAL,SOUTH INIL
IDISTRICT JUDGE,WEST




	Three Adjournment

